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1. More Staff in the freedom fighters 
division of M inistry of Home Affairs 
have been added.

2. Most of the S tate Governm ents/ 
UT Adm inistrations have set up Spe-
cial Cells under supervision of Senior 
officers exclusively to process the veri-
fication of claims of Freedom Fighters.

3. All State Governments/UT Ad-
m inistrations have been requested to 
initiate compaigns to  clear all pend-
ing cases of pension of freedom fighters.

4. Most of the State Govts./UT Ad-
m inistrations have formed State/D is-
trict Level Committees to help scruti-
nize the claims of freedom fighters. 
These Advisory Committees have a 
role in verification of the sufferings of 
freedom fighters, especially where the 
freedom fighters are unable to furnish 
any adequate documentary evidence in 
support of their sufferings, due to 
non-availability of records.

Setting; op of a Cement Project in 
Bhimkund area of Maharashtra

3627. S1IRI SALASAHEB VIKHE 
PATIL;

SHRI CHANDRABIIAN 
ATHARE PATIL;

Will the Minister of INDUSTRY be 
pleased to state:

(a) whether it is a fact that fairly 
large deposits of lime are located in 
the Chanaka-Bhimkund area of Yeot- 
mal district of M aharashtra;

(b) whether Stafe Government had 
applied for a cement project for being 
located in this area and the Planning 
Commission had communicated their 
oral approval at the meeting of the 
full licensing committee held on 6 
February, 1D82;

(c) whether it is also a fact that 
keeping in view the rich potential of 
the area, the State Government have 
already recommended to construct a

railway line between Chanaka and Vani 
s0 th a t the cement plant becomes vi-
able; and

(d) if so, by what time the Centre 
will grant permission for linking the 
cement plant in M aharashtra?

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES (SHRI NA-
RAYAN DATT TIW ARI): (a) to (d). 
An application for setting up a cement 
project with an annual capacity of 5 
lakh tonnes of cement at Chanaka, 
Yeotmal District has been submitted 
by the State Industrial and Invest-
ment Corporation of M aharashtra Limi-
ted, Bombay. Planning Commission 
have supported the proposal from the 
limestone availability angle. While 
the State Government of M aharashtra 
had recommended construction of a 
railway line between Chanaka and 
Vani, the Ministry of Railways do noe 
at present propose to extend the pre-
sent new railway line beyond Pimpal- 
kuti to Chanaka. A decision on the 
application will be taken having re-
gard tQ the above factors and avail-
ability of coal to sustain the project on 
a long term basis.
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Ashokai Paper Mills Limited

3628. SHRI BHOGENDRA JHA: Will 
the Minister of INDUSTRY be pleased 
to refer to the reply given to U nstar-
red Question No. 448 on 6 October, 
1982 regarding Ashoka Paper Mills Li-
mited and state:

(a) whether both units of the Ashoka 
Paper Mills Limited have since resum -
ed production and any responsibility 
has been fixed for its sickness;

(b) if so, details thereabout; and

(c) if not, reasons therefor?,

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES (SHRI NA-
RAYAN DATT TIW ARI): (a) to (c). 
The units of Ashok Paper Mills are 
expected to resume production short-
ly. The mill was in a critical financial




